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INTRODUCTTON

I, the Chairman, Committee on Public Undertakings (2016-2019) having

been authorised by the Committee to pr€sent the RePon on their behalf, present

this Fouth Report on the action taken by Government on the recommendations

contained in th€ Tlventy Third rePort of the Committee on Public Undertakings

(20U-2014) on the working of the Kerala State Road Tfansport corPoration based

on the Report of the Comptroller and Auditor General of India for the years ended

31st March, 2006 and 31st March, 2007 (Commercial).

The Statement of action taken by the Govemment included in this RePort was

considered by the Committee constituted for the years 201+20tG in its meeung

held on 2,1.11-2015.

This repon was considered and approved by the Committee at its meeting

held on 17-10-2016.

The Committee place on record their appreciation for the assistance rcndered

to them by the Accountant General (Audit), Kera]a in the examination of the action

tadcn statements included in this Report.

Thiruvananlhapuram,

27th October, 2016.

C. DIVAKARAN,

Chairman,

Commifree on Public Undertakings.



REPORT

This Report deals with the action taken by Government on the

recommendadons contained in the Twenty Third Repon of the Committee on

Public Undenakings (2011-2014) relating to Kerala State Road Thansport

Cor?oration based on the Report of the Compaoller and Auditor General of India

forthe years ended 3Lst March,2006 and 31st March,2007 (Commercial).

The Ttenty Third Repon of th€ Committee on Public Undenakings (2011-2014)

was prcsented to the house on 28th January 2014.

The Report contained Nineteen recommendations and the Govemment

furnished action taken statements to all of them. These recommendations and the

action taken by the Government on th€m are included in this repon.

The Committee accepted the reply to the recommendations in para Nos. L1, 12,

13, 14, 36, 41, 42 and 43 without any remarks. These recommendations and the

reply furnished by the Government form Chapter I of the Repon.

The Committee accepted the reply to the recommendations in para Nos. 19, 20,

21, 22, 23, 30,37,32, 33, 34 and 35 with remarks. The recommendations, the reply

fumished by the Government and the remarks of the Committee form Chapter II

of the ReDort.

12542016.
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